10793 Written Answers CHAITRA 24 1888 (SAKA) Written Answers 16794

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
and (b). House Tax collected from
the residents of Inderpuri Colony is
for the general scrvices such as con-
servancy etc. provided by the Muni-
cipal Corporation of Delhi. No water
tax is being charged from the resi-
dents of Inderpuri which is a private
colony. It is the duty of the coloniser
to provide the internal services like
water supply, drainage, roads etc. Tha
Corporation is prepared to undertake
the work of laying internal services
provided thc development charges at
the prescribed rate are deposited bv
the owners of the properties.

Central Assistance to Assam

3683, Shri P. C. Borooah: Will the
Minister of Finance be pleased to
refer to the reply given to Unstarred
Question No. 877 on the 18th Novem-
ber, 1965 and state:

(a) whether the Assam  Govern-
ment’s demands for Central assistance
have been examined; and

(b) if so, the decision taken there-
on?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) and (b).
After ing the request of the

State Government for higher Central
asgistance for the State Plan, it has
been decided to provide an amount
of Rs. 8 crores in addition to the
amount of Rs. 20.40 crores indicated
earlier.

Government Quarters in DJILZ.
Area, etc.

3684. Shri P. C. Borooah: Will the
Minister of Works, Housing and
Urban Development be pleased to
state:

(a) whether it is a fact that a large
number of quarters in the D.I.Z. area
and those in between Minto Road
and Zafer Road areas which hai been
demolished owing to fact that they
had out lived their life, are not being
reconstructed and  substituted by

double story quarters as  orginally

planned;
(b) if so, the reason therefor; and

(c) the latest scheme for construc-
tion of quarters in place thereof and
the number of unitg of each type to
be constructed there?

The Minister of Works, Housing
ang Urban Development (Shri Mehr
Chand Khanna): (a) to (c). The re-
development scheme of the D.I.Z. and
Minto Road areas according to the
Master Plan of Delhi has not yet been
finalised. Plans were however drawn
up for building quarters in small
pockets in these areas and sanctioned.

In the D.I.Z. area, 720 type I quar-
ters have so far been constructed
after demolition of old quarters on the
site. Plans for construction of more
quarters in the area are being drawn
up.

In the Minto Road area, some quar-
ters were demolished and the con-
struction of 616 quarters of types I
to IV was sanctioned. But the work
could not be taken up as the Delhi
Municipal Corporation has not  ap-
proved the plan. The layout and the
quarters are, therefore, being re-
designed to meet the Corporation’s
objections.

The programme has received a set-
back due to complete non-provision
of funds in the budget for 1866-67 for
new works.

Tungabhadra High Level Canal
(Stage 1)

3685. Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
Central Government have approved
the second stage of the Tungabhadra
High Level Canal; and

(b) if so, the total amount of esti-
mated expenditure on the project?
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The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) The estimates for the second
stage have not yet been approved,
though the scheme has been techni-
cally accepted.

(b) Estimates for the Second Stage
are still awaited from the Govern-
ment of Mysore.

12.10 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CATTLE THEFT By PAKISTANIS ON

RAJASTHAN-PAK BORDER.
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Mr. Speaker: I am making in-
quries to find out what happened.

=t gwR Y wYITY : WA LT,

# ufyeradia &% 7w ¥ freafafaa

fram £t W EEd W0 w e

feamar § o) T w7 g R o4y
W AR ¥ ow Faew & —

HTSTET & AYRTAT A9 TAC-

Fre fawt & wifwerfaai

APRIL 14, 1966  Thefts by Pakistanis 10796
(C.A)

& qus v a9 den ¥
HEWT 9T Y W ¥
= 1

The Deputy Minister in the Ministry
of Home Affairs (Shri Vidya Charan
Shukla): Sir, according to the re-
ports received from the Rajasthan
Government so far, there have been
27 cases of theft of cattle by Pakis-
tanis in Bikaner and Ganganagar
Districts on Rajasthan-Pakistan bor-
der.
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